
123 Papers laid [ RAJYASABHA ] on the Table 124 

12 NOON 
Statement by Minister correcting: the reply 

given in the Rajya Sabha on the   16th 
November,   1977  to  Unstar-red Question 

128 regarding the Na* tional Capital region 
plan. 

 

PAPERS LAID ON THE TABLE 

I. Report (1975-76) and Accounts oi the 
Bihar State Forest Development 

Corporation Limited, Datna and Related 
paper. 

H. The Betwa River Board Rule* 1977. 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
BHANU PRATAP SINGH): Sir, I beg to lay 
on the Table: 

I A copy (in English and Hindi) 
of the First Annual Report and 
Accounts of the Bihar State 
Forest Development Corporation 
Limited,        Patna for   for    the 
period 10th February, 1975 to 31st March, 
1976, together with the Auditors' Report on 
the Accounts    and 

the comments of the Comptroller and 
Auditor General of India thereon, under 
sub-section (1) of section 619A of the 
Companies Act, 1956. [Placed in Library. 
See No. LT— 1604/78]. 

II. A copy (in English and Hindi) of the 
Ministry of Agriculture and Irrigition 
(Department of Irrigation) Notification 
G.S. R. No. 22, dated the 7th January, 
1978, publishing the Betwa River Board 
Rules, 1977, under section 24 of the B-
Rtwa     River    Board    Act,    1976. 

[Placed in Library. See No. LT— 
1699/78]. 

Certified   Account   (1974-75)   of      the 
Visvabharati   University   Santiniketan and 

Related Papers 

THE MNISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE (DR. 
PRATAP CHANDRA CHUN-DER): Sir, I 
beg to lay on the Table a copy (in English ind 
Hindi) of the certified Annual Accounts of the 
Visvabharati University, Santiniketan, for the 
year 1974-75, and the Audit Report thereon, 
together with a statement giving reasons for 
the delay in liying the document. [Placed in 
Library.    See No.  LT-1606/78]. 

I. Report (1976-77 and Account of the 
Hindustan Housing' factory limited New 

Delhi and Related papers. 
II. The Urban Land Ceiling and 

Regulation) Eight Amendment Rules 1977 
and related paper.  .. 

 



125 Papers laid [1 MAR. 1978] on the Table 126 

 
[Placed in Library.   See No. LT— 
1704/78]. 

I. Report (1976-77) Accounts of the 
Modern Bakeries (India) Limited New 

Delhi  and related papers. 

II. Ministry of Agriculture and Irri-
gation (Department of Food) Notifications. 

SHRI BHANU PRATAP SINGH: Sir, J 
beg to lay on the Table: 

I. A copy each (in English and 
Hindi) of the following papers, under 
sub-section (1) of section 619A of the 
Companies  Act,  1956: — 

(i) Twelfth Annual Report and Accounts 
of the Modern Bakeries (India) Limited, 
New Delhi; for the year 1976-77, together 
with the Auditors' Report on the Accounts 
and the comments of the Comptroller and 
Auditor General of India thereon. 

(ii) Review by Government on the 
working of the Company. [Placed in 
Library. See No. LT— 1705/78 for   (i)   
and   ( i i ) ] .  
II. A copy each (in English and 

Hindi) of the Ministry of Agriculture 
and Irrigation (Department of Food) 
Notifications   G.S.R.    Nos.   768(E)   to 

770(E), dated the 22nd December, 1977, 
publishing the Corrigenda to Government 
Notification G.S.R. Nos. 1528, dated the 16th 
October, 1965, 1415. dated the 14th 
September, 1967 and 1597, dated the 29th 
August, 1968, respectively, under sub-section 
(3) oi section 44 of the Food Corporations 
Act, 1964. 

[Placed in Library.   See No. LT— 
1609/78]. 

I. The Drugs and Cosmetics  (Sixth 
Amendment) Rules, 1977. 

II. The Prevention of Food Adulte 
ration (First Amendment) Rules, 1978. 

 


